SECTI ON- |

IN THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTl ON

CRIM NAL M SCELLANEQUS PETI TI ON NOS. 9929-9930 OF 2015
(Applications for condonation of delay in filing Special Leave
Petitions)

[N
PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NOS. OF 2015
State of Uttar Pradesh ... Petitioner(s)
VERSUS
Banti & O's. ... Respondent (s)

CFFl CE REPORT
The matters above nentioned were |isted before the Hon'ble
Court on 8th July, 2015 when the Court was pleased to pass the
foll owi ng order:

“Upon perusal of the application for condonation
of delay ~caused 1in filing the special | eave
petitions, we do not find any justifiable reason to
condone the huge delay of 431 days.

However, in the interest of justice, the issue
with regard to condonation of delay wll be
considered if the State deposits a sum of Rs. 10, 000/ -
in this Court towards costs. The afore-stated anount
shall be recovered from the erring officer/officers
who is/are responsible for causing such a delay,
after holding summary inquiry and intimation of such
recovery of the anmount shall be placed on the record
of this Court. The anount shall be paid to the
Suprene Court Legal Services Authority.

Notice be issued to the respondents by speed
post, returnable on 1st COctober, 2015. ~

It is submtted that pursuant to the order quoted above,
Counsel for the Petitioner/State has on 28t" Septenber, 2015 fil ed
proof of deposit a sum of Rs.10,000/- with the Suprene Court
Legal Services Authority alongwith an Inquiry report. Copy of
the sanme is circulated herewith for kind perusal of the Hon' ble
Court.

It is further submtted that Show Cause Notice returnable on

1st QOctober, 2015 was issued to all the six Respondents by speed



post on 25th July, 2015.

Crl.MP. No. 9929-9930/2015

M. Vishwa Pal Singh, Advocate has on 4th August, 2015 filed
Vakal at nama/ Appear ance on behal f of all the six Respondents.

Servi ce of Show Cause Notice is conplete.

The matters above nentioned are listed before the Hon'ble
Court with this office report.

DATED this the 28th day of Septenber, 2015.

Sd/ -

ASSI STANT REG STRAR
COPY TO

1. M. Abhisth Kumar, Advocate
203, New Lawyer's Chanbers, S.C. 1., N D

2. M. Vishwa Pal Singh, Advocate
13, dd Lawer's Chanbers, S.C.I., ND
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